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Title: Introduction of the Drought Affected And Drought Prone Areas (Special Provisions) Bill, 2015. (motion adopted)
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HON. DEPUTY SPEAKER: The guestion is:

"That leave be granted to introduce a Bill to provide for the special provisions such as compulsory maintenance of food and potable
water supplies for human consumption and fodder for livestock of the farmers, financial assistance for lost crops to farmers in drought
affected areas of the country; creation of water bodies like lakes, ponds, wells, rainwater harvesting, diversification of water intensive

crops to low water intensive requirement crops, community afforestation programmes and other action plan for the drought prone areas
of the country and for matters connected therewith and incidental thereto."

The motion was adopted.
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